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T, 1873(3).—Fwa T TLHT, THT TSTHRT ATAHIH 1956 (1956 FT 48) (S THH THH THT
I ATATAAH Tl AT 8) T o127 3% o0l IT-GTT (1) BT T& ARRAT 0 TART FId gU, g THTETT g1 ST
% 7T o [ 757 % qeA1 5 # Ring Road # f&.#. 0 & .%1.8.484 (R=t wad, B W, TeAT
THATELOTAY, TeAT) TF F -GS 6 (FHUT (TS THL0T/TEE Mo Higd 2-A7/4-= T TAET A1), FALE,
TAwE 3T TATAT 6 AT TAS & (0 ag 0 Tuferd g et Siera avi Jr= =1 § o T g,
Tt I T TSI T o T ST 0 AT FLAT & |

Fr¢ oft =xfcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ g 37 f s7-am7 (1) F i @i
STATSI o 7T UHT IF o ITANET 92 TSI H TH ATEAAT 6 TR Sl A & ShHE @ 6 Fia< st
AT T T TR |

U Tedeh AT TeTH TTTerTed, STATq ST g-3isid TRTrerahi<y, TedT & fofad &7 § J&qq
ST 3 SEH IHE MUTT ATAHRIAT T STTua 3T Feqw qriaam<r, o<l &r A mrg =9 7 37 BT
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fafers T9ew T g ST FT SE|Y T ST UHT Al dF gAars & TETq 967 UHT 7 AT FA &
T, TfE w2, O qeaw IierTy araedes THE, A9 g0 AT a6 AIdt il SIqard ¢ TR AT
AT T FAT |

Ih SAferfea it e 3 it IT-4TRT (2) F 7f werw wrfersrTe grer At A e oft sraer sifaw
T |

TH ATLAAT o FAT AT ATAT JIH o T AT T sHIL AT AR o6 36 AT H ITAH
8 3T IAHT Raeg AThAT gIT Mo 6T ST aehat @ |

fagT 7157 ¥ veAT 57 # Ring Road a:;?i@rﬁaﬁmm * forT st Y St ATefT |
TR sreraT He=T |igd s v "@ter e
TS T 9 [{g Srer & AT geAT
EQEED AU EST || W T TER || SR AT IRQ || i T e S REIRER T
" (RISIRESIE) (FFRAT)
1 2 3 4 5 6

AT HT A1: fager

T T ATH; Feg et

1 1034 EL ERIERIE 0.0551033 (¥ ) 0.0223
2 1063 EEL ERIERIE 0.0249571 (=T ) 0.0101
3 1064 BEil ERICHIE] 0.0298991 (T#¥ ) 0.0121
4 1096 EL e 0.3162 (T#7) 0.1279644
5 1097 IGEl EIERSIE] 0.77 (T#T ) 0.3116147
6 1098 EL sTtaefier 0.019768 (T#¥ ) 0.008
7 1333 AT LEED 0.8899998 (=¥ ) 0.3601781
8 1356 IGEl TRTTaefier 0.0350882 (=¥ ) 0.0142
9 1387 REL sTtaefier 0.1850001 (T ) 0.0748685
10 1405 BEil EIEAUE] 0.3499999 (T#¥ ) 0.1416431
11 1416 [GEll ERIGHIE 0.075 (T#T ) 0.0303521
12 1417 BREL sATfaefier 0.015 (T#Y¥ ) 0.0060704
13 1418 BELI TTfaefier 0.18 (T ) 0.072845
14 1573 IGEl SRTTaefier 0.0250001 (T=< ) 0.0101174
15 1574 BEil ERIEHIE] 0.0299999 (TH¥ ) 0.0121408




[T &% 3(ii)]

HILT T TSIA . AHTYTL

16 1576 sTfaefier 0.035 (T%T) 0.0141643
17 1577 ERIGKIES 0.0325001 (T#¥ ) 0.0131526
18 1580 sTferefer 0.0400001 (T ) 0.0161878
19 1581 ERIGHIE 0.0125001 (T=¥ ) 0.0050587
20 1591 Tt 0.0499999 (T ) 0.0202347
21 1647 ERIGKIES 0.4000005 (T#¥ ) 0.1618778
22 1666 ERIGHIE 0.1 (TFT) 0.0404695
23 1667 sTferefer 0.04 (TFT) 0.0161878
24 1677 ERIGKIES 0.2 (T#T ) 0.0809389
25 1679 Tt 0.3199994 (U= ) 0.1295022
26 1733 GERS 0.0499999 (T# ) 0.0202347
27 771 ERIGKIE 0.055 (T#% ) 0.0222582
28 777 ERICRIES 0.1375 (T#¥ ) 0.0556455
29 781 sTfaefier 0.0574999 (T#T ) 0.0232699
30 784 Tt 0.015 (T=¥ ) 0.0060704
31 785 sTfaefier 0.01 (7)) 0.0040469
32 786 sTfaefier 0.02 (7)) 0.0080939
33 787 ERICRIES 0.015 (T=¥ ) 0.0060704
34 788 sTTaefier 0.0200151 (T#< ) 0.0081
35 789 ERICRIES 0.0400302 (T ) 0.0162
36 801 TRTTaefier 0.0350882 (=¥ ) 0.0142
37 807 sTTaefier 0.0150731 (T#< ) 0.0061
38 814 ERICKIES 0.0699293 (T=T ) 0.0283
39 820 sTTaefier 0.0150731 (T#< ) 0.0061
40 821 ERICKIES 0.0499142 (T=T ) 0.0202
UEKIKICACIE

41 5549 sTfaefier 0.0800001 (T#X ) 0.0323756
42 5550 GEL 0.4465987 (T#T ) 0.1807365
43 5551 sTfaefier 0.015 (T%T) 0.0060704
44 5570 ERICKIES 0.2400001 (T ) 0.0971267
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45 5572 IGEl TRTTaefier 0.0275 (T=% ) 0.0111291
46 5573 IEEL sATfaefier 0.035 (T#T) 0.0141643
47 5574 BEL EUIGHIE 0.0499999 (T=Y ) 0.0202347
48 5575 [GELl ERIGHIE 0.105 (U= ) 0.0424929
49 5576 BEL EUIGHIE 0.0275 (T=T ) 0.0111291
50 5582 IEEL sATfaefier 0.0099999 (T# ) 0.0040469
51 5600 IEEL sATfaefier 0.0425 (T ) 0.0171995
52 5601 BELI sTfaefier 0.0099999 (T ) 0.0040469
53 5602 IGEl TRTTaefier 0.0175001 (=< ) 0.0070822
54 5605 IBEL Tt 0.1124999 (T ) 0.0455281
55 5606 IGEl TRTTaefier 0.0449999 (T=T ) 0.0182112
56 5607 EEL sTfaefier 0.2600011 (T#< ) 0.1052206
57 5608 IBEL ERICRIES 0.0175001 (T=< ) 0.0070822
58 5609 EEL sTfaefier 0.0800001 (T#¥ ) 0.0323756
59 5610 IBEL Tt 0.11 (TFT) 0.0445164
60 5611 EEL sTfaefier 0.1399999 (T# ) 0.0566572
61 5612 IGELl ERIGKIE 0.11 (T=%) 0.0445164
62 5613 IBEL ERICRIES 0.02 (T ) 0.0080939
63 5614 BEL sTTaefier 0.3700001 (T#X ) 0.1497369
64 5615 IBEL ERICRIES 0.0449999 (T=T ) 0.0182112
65 5616 BEL sTTaefier 0.0125001 (T#< ) 0.0050587
66 5617 IGEl TRTTaefier 0.0475 (T=T ) 0.019223
67 5618 IBEL ERICKIES 0.0924999 (T ) 0.0374342
68 5630 BEL sTTaefier 0.0649999 (T# ) 0.0263051
69 5631 IEEL sTfaefier 0.2950003 (T#¥ ) 0.1193849
70 6117 TR ERIGKIE 0.015 (U= ) 0.0060704
71 6168 BEL sTfaefier 0.0224999 (T#T ) 0.0091056
72 6169 IEEL sTfaefier 0.0224999 (T#7 ) 0.0091056
73 6170 BEL sTfaefier 0.0125001 (T#X ) 0.0050587
74 6172 IBEL ERICKIES 0.0425 (T#¥ ) 0.0171995
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75 6173 sTfaefier 0.055 (T ) 0.0222582
76 6174 TRTTaefier 0.1549999 (T=< ) 0.0627276
77 6177 sTfaefier 0.0600001 (T ) 0.0242817
78 6197 sATfaefier 0.0574999 (T#¥ ) 0.0232699
79 6198 srfaefier 0.0275 (T 0.0111291
80 6199 TRTTaefier 0.0475 (T=% ) 0.019223
81 6200 sATfaefier 0.055 (T ) 0.0222582
82 6202 sTfaefier 0.1900001 (T#X ) 0.076892
83 6203 sATfaefier 0.07 (U= 0.0283286
84 6204 Tt 0.0325001 (T ) 0.0131526
85 6205 sTfaefier 0.1000001 (T#¥ ) 0.0404695
86 6206 sTfaefier 0.0425 (T ) 0.0171995
87 6244 ERICRIES 0.02 (T ) 0.0080939
88 6250 EEEIIEL 0.0299999 (T# ) 0.0121408
89 6251 Tt 0.0400001 (7= ) 0.0161878
90 6252 sTfaefier 0.0400001 (T#¥ ) 0.0161878
91 6254 sTfaefier 0.0800001 (T#¥ ) 0.0323756
92 6255 ERICRIES 0.0099999 (T=T ) 0.0040469
93 6257 TRTTaefier 0.0250001 (T=< ) 0.0101174
94 6258 ERICRIES 0.0050001 (=< ) 0.0020235
95 6263 sTTaefier 0.015 (T%T) 0.0060704
96 6265 TRTTaefier 0.05 (T#T ) 0.0202347
97 6284 ERICKIES 0.0099999 (7= ) 0.0040469
08 6285 sTTaefier 0.0374999 (T#T ) 0.015176
99 8687/8796 SRTTaefier 0.0600001 (T=< ) 0.0242817
100 8702 sTfaefier 0.1749999 (T#T ) 0.0708215

Total 3.7920837

[ &. NHAI/PIU/Pat-2/Kanhauli-Sherpur/LA/2021/3A]

g e, Faw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 13th April, 2026

S.0. 1873(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Ring Road in
the stretch of land from Km. 0 to Km. 8.484 (Hindi Bhawan, Chhajju Bagh, Patna Collectorate, Patna) in the district of
PATNA in the state of BIHAR, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition of Officer,
Patna in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity
of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Ring Road in the stretch of land from
Km. 0 to Km. 8.484 (Hindi Bhawan, Chhajju Bagh, Patna Collectorate, Patna) in the district of PATNA in the state of

BIHAR
|State: BIHAR ||District: PATNA |
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)

Lt | 2 L3 L 4 | 5 I 6 |
[Taluk: Bihta |
|Village: Kanhauli |
1 |[1034 ||Private IDeveloping || 0.0551033 (Acre))|| 0.0223]
B |[1063 |[Private IDeveloping || 0.0249571 (Acre )|| 0.0101]
3 |[1064 ||Private IDeveloping || 0.0298991 (Acre )| 0.0121]
l4 |[1096 ||Private ||Graveyard || 0.3162 (Acre )|| 0.1279644]
l5 |[1097 |[Private |Graveyard || 0.77 (Acre )| 0.3116147|
l6 |[1098 ||Private IDeveloping || 0.019768 (Acre))|| 0.008|
7 1333 ||Government  |[Road | 0.8899998 (Acre )| 0.3601781]
B 1356 |[Private IDeveloping || 0.0350882 (Acre )|| 0.0142]
lo 1387 ||Private |IDevioping || 0.1850001 (Acre )| 0.0748685|
10 |[1405 ||Private ||Graveyard || 03499999 (Acre )|| 0.1416431]
1 1416 ||Private IDevioping || 0.075 (Acre )| 0.0303521]
12 1417 ||Private [Developing || 0.015 (Acre )| 0.0060704|
13 1418 ||Private |[Developing || 0.18 (Acre )| 0.072845)|
14 1573 |[Private IDeveloping || 0.0250001 (Acre )|| 0.0101174|
15 |[1574 ||Private |[Developing || 0.0299999 (Acre )| 0.0121408|
[i6 |[1576 |[Private |[Developing || 0.035 (Acre ) 0.0141643)]
17 |[1577 |[Private IDeveloping || 0.0325001 (Acre )|| 0.0131526|
18 |[1580 ||Private |[Developing || 0.0400001 (Acre )| 0.0161878|
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19 1581 ||Private IDeveloping || 0.0125001 (Acre )| 0.0050587|
20 l[1591 |[Private |Developing || 0.0499999 (Acre )| 0.0202347]
21 |[1647 ||Private |IDeveloping || 0.4000005 (Acre )| 0.1618778|
22 1666 ||Private |[Developing || 0.1 (Acre)|| 0.0404695|
23 1667 ||Private [Developing || 0.04 (Acre )|| 0.0161878|
24 1677 ||Private |IDeveloping || 0.2 (Acre )| 0.0809389)
25 1679 ||Private |[Developing || 0.3199994 (Acre )|| 0.1295022)
26 1733 ||Government  |[nahar || 0.0499999 (Acre)|| 0.0202347|
|27 ||771 ||Private ||Developing || 0.055 (Acre )|| 0.0222582|
|28 ||777 ||Private “Developing “ 0.1375 (Acre )|| 0.0556455|
9 781 |[Private |Developing || 0.0574999 (Acre )| 0.0232699)
|3O ||784 ||Private ||Developing || 0.015 (Acre )|| 0.0060704|
31 ||785 ||Private |[Developing || 0.01 (Acre )|| 0.0040469)|
32 786 ||Private |IDeveloping || 0.02 (Acre )|| 0.0080939)|
33 787 ||Private IDeveloping || 0.015 (Acre )| 0.0060704|
34 ||788 ||Private IDeveloping || 0.0200151 (Acre )| 0.0081]
35 789 ||Private IDeveloping || 0.0400302 (Acre )| 0.0162]
136 801 ||Private IDeveloping || 0.0350882 (Acre )|| 0.0142]
37 807 ||Private IDeveloping || 0.0150731 (Acre )| 0.0061]
38 814 ||Private IDeveloping || 0.0699293 (Acre )| 0.0283]
139 1820 ||Private IDeveloping || 0.0150731 (Acre )|| 0.0061]
l40 |[821 ||Private IDeveloping || 0.0499142 (Acre )|| 0.0202]
|Village: Painal |
l41 |[5549 ||Private IDeveloping || 0.0800001 (Acre )| 0.0323756]
l42 |[5550 ||Government  |[River | 0.4465987 (Acre))|| 0.1807365]
43 |l5551 |[Private IDeveloping || 0.015 (Acre )| 0.0060704|
l44 5570 ||Private IDeveloping || 0.2400001 (Acre )|| 0.0971267|
[45 [5572 |[Private |Developing || 0.0275 (Acre )| 0.0111291]
l46 5573 |[Private IDeveloping || 0.035 (Acre )| 0.0141643)|
l47 ||5574 ||Private IDeveloping || 0.0499999 (Acre )|| 0.0202347|
[a8 I[5575 |[Private |Developing || 0.105 (Acre ) 0.0424929)]
49 5576 |[Private IDeveloping || 0.0275 (Acre )| 0.0111291]
|50 ||5582 ||Private IDeveloping || 0.0099999 (Acre )|| 0.0040469]
[51 I[5600 |[Private |Developing || 0.0425 (Acre )| 0.0171993)]
|52 5601 |[Private IDeveloping || 0.0099999 (Acre )|| 0.0040469)|
53 |5602 ||Private IDeveloping || 0.0175001 (Acre )| 0.0070822]
|54 ||5605 ||Private |IDeveloping || 0.1124999 (Acre )| 0.0455281]
|55 |5606 |[Private |IDeveloping || 0.0449999 (Acre )| 0.0182112]
|56 5607 ||Private |[Developing || 0.2600011 (Acre )| 0.1052206]
|57 ||5608 ||Private |[Developing || 0.0175001 (Acre )| 0.0070822)
[58 ll5609 |[Private [Developing || 0.0800001 (Acre )| 0.0323756]
|59 ||5610 ||Private ||Developing || 0.11 (Acre )” 0.0445164|
l60 ||s611 ||Private |Developing || 0.1399999 (Acre )|| 0.0566572)
l61 ||s612 ||Private |IDeveloping || 0.11 (Acre)|| 0.0445164|
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[62 5613 |[Private [Developing || 0.02 (Acre ) 0.0080939)
l63 l[s614 |[Private |Developing || 0.3700001 (Acre )| 0.1497369)
l64 5615 ||Private IDeveloping || 0.0449999 (Acre )|| 0.0182112)|
l65 |ls616 ||Private |[Developing || 0.0125001 (Acre )| 0.0050587|
l66 5617 |[Private |Developing || 0.0475 (Acre )| 0.019223]
l67 5618 ||Private IDeveloping || 0.0924999 (Acre )|| 0.0374342)
l68 5630 ||Private |[Developing || 0.0649999 (Acre )| 0.0263051]
[69 5631 |[Private |Developing || 0.2950003 (Acre )| 0.1193849)]
|7O ||61 17 ||Government ||Developing || 0.015 (Acre )|| 0.0060704|
71 |l6168 ||Private |[Developing || 0.0224999 (Acre )| 0.0091056|
[72 ll6169 |[Private |Developing || 0.0224999 (Acre )| 0.0091056]
173 ll6170 ||Private IDeveloping || 0.0125001 (Acre )|| 0.0050587|
[74 6172 |[Private |Developing || 0.0425 (Acre )| 0.0171993)]
[75 6173 |[Private |Developing || 0.055 (Acre ) 0.0222582)
76 |l6174 ||Private IDeveloping || 0.1549999 (Acre )|| 0.0627276|
[77 ll6177 ||Private IDeveloping || 0.0600001 (Acre )|| 0.0242817|
78 ll6197 ||Private IDeveloping || 0.0574999 (Acre )|| 0.0232699)|
179 ll6198 ||Private IDeveloping || 0.0275 (Acre )| 0.0111291]
[0 ll6199 |[Private |Developing || 0.0475 (Acre )| 0.019223]
[81 l[6200 |[Private |Developing || 0.055 (Acre ) 0.0222582)
82 |l6202 ||Private IDeveloping || 0.1900001 (Acre )|| 0.076892)
83 |l6203 ||Private |IDeveloping || 0.07 (Acre )|| 0.0283286]
84 |l6204 ||Private IDeveloping || 0.0325001 (Acre )|| 0.0131526|
85 |l6205 ||Private IDeveloping || 0.1000001 (Acre )| 0.0404695|
[86 l[6206 |[Private |Developing || 0.0425 (Acre )| 0.0171993)]
87 |l6244 |[Private IDeveloping || 0.02 (Acre )| 0.0080939)|
88 |l6250 ||Private IDeveloping || 0.0299999 (Acre )|| 0.0121408|
89 |l6251 ||Private IDeveloping || 0.0400001 (Acre )| 0.0161878|
90 |l6252 |[Private IDeveloping || 0.0400001 (Acre )|| 0.0161878|
o1 |l6254 ||Private IDeveloping || 0.0800001 (Acre )| 0.0323756]
92 |l6255 ||Private IDeveloping || 0.0099999 (Acre )|| 0.0040469)|
93 |l6257 |[Private IDeveloping || 0.0250001 (Acre )|| 0.0101174|
o4 |l6258 ||Private IDeveloping || 0.0050001 (Acre )| 0.0020235|
[0 l[6263 |[Private |Developing || 0.015 (Acre ) 0.0060704]
96 |l6265 |[Private IDevioping || 0.05 (Acre )| 0.0202347|
o7 ||6284 ||Private IDeveloping || 0.0099999 (Acre )|| 0.0040469]
98 |l6285 ||Private |IDeveloping || 0.0374999 (Acre )| 0.015176|
99 |8687/8796 ||Private IDeveloping || 0.0600001 (Acre )|| 0.0242817|
100 |[8702 ||Private |[Developing || 0.1749999 (Acre )| 0.0708215]
| Total|| 3.7920837|

[F. No. NHAI/PIU/Pat-2/Kanhauli-Sherpur/LA/2021/3A]
SHAIKH AMINKHAN, Director
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